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1. Union or India,
Ministry ?T HAllways, Mew talhil,

2. The Generdl Manager,
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Per sSmt.Shanta Shastry, Member(A)

Smt.Murnapatre, the applicant in person submits that the
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Py Tthe applil br’:’.{ nes nawe Now baeaen granted and thers 1 arg  she Wants
Lo withoraw ‘ the O, MOl M | The Q‘E her ~ applicants ' are not
Present but NoTIce has DEREN Served on the ﬁ? & L5, ;
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We Tind from the re ply Tiled o ¥oOLhe respondsnts that a&all
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nave also bean rurther pr carpc: Tt Ihis has bean Drought it in
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in vi@w ot this position, nothing SUrvives, | e

appl icant no.l is alliowed €O withdraw the UA. I regard To ths
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other applic c'ifiﬂ s, the DO 15 Cdisposed oF as the rellar has LDaeen

S granted. |

‘ pocordingly  the D& stancs  Jdisposed of 85 withdrawn in
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resbpecet of 8p ;i> Licant nool and a3 Jdispos

ar as  inrructuous  in

Crespect of all the remaining applicants. Mo COSTS.
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